
III Written Anatoe-rs JUNB 27, .LIIO 111 

be neceived, matter will be imme-
diatel.y looked into for appropriate 
action. 

Reports have, however, been re-
cei ved about discourtesy and harass-
ment to persons returning to India 
from Gulf countries, particular ly the 
illiterate workers, and about the 
general attitude of the Customs, Air-
lines and Immigratk>n officials at 
Santa Cruz Airport amongst others. , 
So far as the customs officials are con-
cerned; instructions have been issued 
to the concerned Collectors to impress 
upton their staff deployed at the Air-
ports the need 'for courtesy and con-
sideration to the incoming passengers; 
and they have also been advised to 
arrange for suurprise inspectionc;, by 
team of senior '~fficers, Of the work-
ing of the Customs airport under 
their charge. 

IsSUe of Impert Licences 

2191. SHRI RASABEHARI BEHERA: 
Will the Minister ot COMMERCE be 
pleased to state: 

(a) the amount of foreign exchange 
involved in the import licence issued 
by Government during the period 
from April 1977 to December 1979; 
and 

(b) the amount of foreign exchange 
likely to be earned by the Industries 
in the public sector and private sector 
with help of these imports? 

THE MINISTER OF COMMERCE 
& STEEL AND .MINES (SHRI 
PRANAB MUKHERJEE): (8) Value 
Of import licences issued during the 
period from April 197'1 to Derem ber 
1979 amounted tlO Rs. 14,730 crores. 

(b) Import licences are issued with 
the twin objectives of m'eeting the 
requirements of industry for import-
ed raw materials both 'for domestic 
market and export production and ~f 
maintai!llng the price stability by 

import; Of euential gGOdw that .... 
'-'t supply ill the c(tuatry. Hence .. 
it would not be poasibae to Quant4f,.-
the impact of import liceftSinl 0Iil 
foreign eXchan.ce earnings. 
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